Title: Regarding agitations by the Shiromani Akali Dal workers over the bye-elections held in Punjab.
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MR. SPEAKER: This will not be treated as a precedent in future. | will not allow this to
happen again in future. Let all the hon. Members know this. You cannot steamroll the
Chair. Shri Mahtab.

SHRI SUKHDEV SINGH DHINDSA : Sir, we always cooperate.

MR. SPEAKER: No. You are not cooperating. | am very sorry to say this. | have been
requesting all of you.

SHRI SUKHDEV SINGH DHINDSA : We always cooperate.

MR. SPEAKER: No. | will try to explain. | have been requesting you. | do not know
why suddenly you are all standing. | have no idea of what is happening.
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MR. SPEAKER: This is not a matter to be raised just like that. You know, so many
hon. Members have taken the trouble of giving notice before 10 o'clock everyday,
which is the procedure. You did not do that and you are only steamrolling the Chair.

SHRI SRICHAND KRIPLANI (CHITTORGARH): Sir, | have given a notice.

MR. SPEAKER: Yes, you are entitled to raise the issue because you have given a
notice. But if everybody wants to speak at the same time, | cannot do it.

Now, Shri Mahtab.
...(Interruptions)

MR. SPEAKER: | cannot compel them to reply. You know that very well. You were a
Minister also.

...(Interruptions)

MR. SPEAKER: This is very unfortunate.

...(Interruptions)



MR. SPEAKER: Nothing will be recorded. Nothing else will be recorded except what
Shri Mahtab says.

(Interruptions) a€, *

MR. SPEAKER: Except what Shri Mahtab says, nothing will be recorded.
(Interruptions) &€}*

MR. SPEAKER: Okay, go to that Assembly.

Now, Shri Mahtab. Nothing else will be recorded. Nothing is being recorded.
(Interruptions) &€, *

SHRI SUKHDEV SINGH DHINDSA (SANGRUR): Sir, protesting against this we are
walking out.

12.53 hrs.
(At this stage, Shri Sukhdev Singh Dhindsa and some other
hon. Members left the House.)

MR. SPEAKER: Do not hold the House to ransom. You are only prejudicing your
cause. Now, Shri Mahtab.



